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A 

BII.L 

to provide for constitution of the Women Development and Welfare Authority to 

formulate schemes and recommend measures to the appropriate Government for women 

empowerment and for matters connected therewith or incidental thereto. 

BE it enacted by Parliament in the Seventy-second Year of the Republic of India as 

follows:-

1. (J) This Act may be called the Women (Development and Welfare) Authority, Act, Short title,

2021. extent and 

commencement. 

5 (2) It extends to the whole ofindia.
















